Delay in Constitution of S.C. Commission
*29 Sh. VARUN CHAUDHRY (Mullana):
Will thg Welfare of Scheduled Castes & Backward Classes Minister be
pleased to state the time by which the S.C. Commission is likely to be

constituted in the State togetherwith the reasons for delay?

Dr. BANWARI LAL, Welfare of Scheduled Castes and Backward
Classes Minister, Haryana

Reply

Sir,

Constitution of Haryana State Commission for Scheduled Castes is under

consideration of the State Government.
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